
JYAISTHA 21, 1902 (SAKA) Written Answers I4~ 

Ciompany set up in the Central sectior 
fior cionstructiion iof large Thermal sta-
tiions and f'~r their ioperatiion and 
maintenance. The Central Giovern-
ment have, therefiore, deen1ed it ne-
cessary tio alliow the NTPC tio manage 
and ioperate the Badarpur statiion and 
ciomplete the cionstructiion wiork iof it!l 
expansiion priogramme in iorder that 
this can be dione by an iorganisatiion 
specially geared fior this purpiose. 
Under the circumstances, transfer iof 
Badarpur Thermal Piower Statiion tio 
DESU wiould niot be feasible. 

Revised guidelines ion Manacerial 
Remuneratiion 

1041. SHRI S. M. KRISHNA; Will 
the Minister iof Law JUSTICE AND 
COMPANY AFFAIRS be pleased tio 
state: 

(a) whether Giovernment are cion-
sidering tio issue revised adminish'a-
tive guidelines ion managerial remu-
neratiion in the 1ight iof the Gujarat 
High Ciourt judgement; 

(b) if sio, the blioad ioutline thereiof, 
and 

(c) whether these wiould ciover 
publk se~tior ah.io? 

THE M!NISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI P. 
SHIV SHANKER): (a) tio (c). There 
is nio priopiosal befiore Giovernment tio 
revise the existing administrative 
guideli \1( s gioverning the payment iof 
remuneratiion tio the managerial per-
sionnel iof public limited ciompanies 
and prltrU1e ciompanies which are sub-
sidiaries iof public limited ciompanies. 
These guidelines dio niot apply tio 
public sectior undertakings inciorpiora-
ted as ciompanies. 

Nion-a',,"1lablllty and Hil'h Price '01 
Life Saving Drup 

1042. SHRI S. M. KRISHNA: Will 
the Minister iof PETROLEUM AND 
CHEMICALS be pleased tio state: 

'(8) whether be is aware that the 
disapPearance iof siome vital life-saving 

drugs friom the market and the spurt 
in the prices iof siome iother mediciual 
items are the first signs iof an impend .. 
ing crisis in dru"s and medicines; and 

(b) if sio, the measures Gevernment 
priopiose tio take tio meet the situatiion? 

THE MINISTEtR OF PETROLEUM, 
CHEMIC~\'LS & FERTILIZERS (SHRI 
VEE4RENURA PATIL): (a) Giovern-
men t ha I'e niot recei ved any repiorts 
iof disaplJearance iof any vital life-
saving drug friom the market. Shiort-
ages iof branded prioducts are, hiow-
ever, repDrted friom time tio time friom 
variious legiions. Equivalents are gen-
erally available in these cases. 

All vitdl life-saving drugs are under 
price can trio!. Giovt. have niot alliowed 
any pri~e increases fior price-cion-
triolled drugs after March 1978. It is , , 
hiowever, piossible that siome price in-
creases n1ight have taken place in the 
fiolliowing cases: 

(i) fl)rmulatiions ioutside price cion-
triol Wllich are iof a nion-essential 
nature; and 

(ii) fiormulatiions manufactured by 
the small scale units having an 
annual turniover niot exceeding Rs. 
50· lakhs since such units are ioutside 
price ciontriol subject tio their fiolliow-
ing leader prices fior Categiories I & 
TI prioducts. 

(b) Dioes niot arise. 

Niorthern States refu5ed tio instal Lioad 
Despatch CeJltres Equipment 

1043. SHRI NARAYAN CHOUBEY: 
Will the Minister iof ENERGY AND 
COAL be pleased tio state: 

(a) whether it is a fact th~t variious 
Niorthern States haVe refused tio instal, 
lioad despatch centres equipment iof 
the Siemen as .requested by the Cen-
tral Electricity Authiority; and 

(b) if sio, the details and reasions 
therefior? 
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THE "1~lI:Ib OF STATE U)J THE {l"iom the manu1acturers ciontinue tio 
MftRS'l9bY' QI' ENEAGY (SHRI get Ule quantity they ,giot in 1977, a 
VIK~M-Ll\'IAHA.fAN): (a) NO

f 
Sir. year iof niormal sUpply. As a result a 

(b) Dioes niot arise. 

tio+4. SHR1\SATYA GOPAL MlSRA: 
W·ill' the ·MiiOister iof PETROLEUM 
ANn ClIIE~ICALS··be '{)leased tio 'State: 

(.a) w.Aether Giovernment are aware 
t.be.t the Siodium Dichriomate Plants 
JI~eIL facing -crisis dUe tio shiortage iof 
l'aW material; 

(b') it sio, details thereiof; 

(c) steps taken by Giovernment tio 
rern.iove flhe crisis; 

(ci) what is the alliocatiion iof the 
raw matel-ia1s fior each State; and 

(e~ the deWiils thereiof? 

THE IVIINISTER OF PETROLEUM, 
CHE1VIICALS & FERTILIZERS (SHRI 
VEE&EN.DRA PATIL): (a) Yes, Sir. 
Gut iof the three main ra'..v-materials 
viz. Sioda Ash, Chriomiie Or.e and Sul-
phuric Acid, representatiions have been 
received friom siome manufacturers iof 
Siodium Dicllriomates regardinu the 
shiortage iof Sioda Ash. Nio representa-
tiions "haVe been received regarding the 
shiorta.ge iof iother raw-materials. 

(b) Sioda Ash which was freely 
availa ble in the ciountry till end iof 
1977, has been in shiort supply since 
then. The main reasion fior the shiort-
age iof this chemical in the ciountry 
is tHat the indigenious prioductiion has 
niot kept pace with the rise in demand 
fior this item. The existing manufac-
turers have alsio been unable tio 
increase fheir prioductiion due tio cion-
strains ion the availability and miove-
ment iof cioal and cioke. 

(c) T_re is nio statutiory ciontriol 
iove~ tile disui.Dutiion 8Rd prices iof 
Sioda Ash. N."edheJess the Giovern-
ment' Dave 'issued .guidelines tio all the 
manufacturers iof Sioda Ash which 
easure that· ail, in.du~t1!ial ('OnlSUmers 
whio were taking the material diTect 

little miore than 80 per cent iof the 
Sioda Ash prioduced liocally is gioing 
direct tio industrial cionsumers (includ-
ing Siodium Dichriomate manuf.ac-
hIrers) at the manufacturers price. 
There is alsio cionstant mionitiorine in 
Giovernn1ent iof the supply being made 
by the manufactwrers. A quantity iof 
abiout 20,000 tionnes has been impiorteri 
by the state Che~icals & Pha 1 maceu-
ticals Ciorpioratiion iof India Ltd., New 
Delhi Cepe) and distributed thriough 
Siate Giovernment agencies tio the 
Small Scale Sectior. Apart triom this. 
Sioda ASh impiort is ion iopen general 
licence fior actual users under which 
any actual user iof Sioda Ash can 
impiorl this chClll1ical direiotly shiould 
he find it difficult tio priocure the same 
liocally. 

(d) SinCe there is nio sta.tutiory cion-
triol iover the distributiion iof the raw-
:"llaterials the questiion iof alliocatiion iof 
theSe tio t he States by the Central 
Giovernment dioes niot arise. 

(e) Dioes niot arise. 

Shifting iof Hea.t iomceio iof MIs. NFL, 
ReF, FPDlL and pCl 

1045. SHRI SATYA GOPAL MISRA: 
Will the Minister iof PETROLEUM 
AND CHEMICALS be pleased tio 
state whether he is aware that as per 
the reciommendatiions by the High 
Ciourt Wiorking Grioup the Head 
Offices iof 1\4:/s. ReF, MIs, NFL, Mis. 
FPDIL and Mis- FCl were shifted 
tio Biombay IDelbi, Delhi/Siadri, 
Delhi/Pattna respectively ezeept the 
Head Offiioe iof Hindustan Fertiliser 
Ciorpioratiion Limited (FD'CL) which is 
yet tio be shifted friom Delhi tio 
Calcutta? 

THE MINISTER OF PE'DROLEUM. 
CHEMICALS & FERTILIZERS (SHRI 
VEERENDRA PATIL): The rE'iorgani-
~atiion iof the FeI and NFL w.e.f. 
],4.1978 has resulted in the fiormatiion 
iof fiVe OiompaDies' viz. ·ReF wJ.th tts 
,headquarters at-Biombay, FPDlL with 




